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Central Administrative Tribunal 
Ernakulam Bench

          OA/180/00070/2018

Wednesday, this the 3rd day of April, 2019 
CORAM

Hon'ble Mr.E.K.Bharat Bhushan, Administrative Member
Hon'ble Mr.Ashish Kalia, Judicial Member

P.S.Sushyna
S/o.P.S.Sathish Kumar
aged 50 years, Postal Assistant
Kattappana P.O
Department of Posts
Residing at Pulickal House
Thodupuzha East, Idukki – 685 585 -           Applicant

(By Advocate: Mr.V.Sajith Kumar)

Versus

1. Union of India, represented by the Secretary to the 
Government of India, Department of the post
Government of India, New Delhi – 110 01 

2. The Post Master General, O/o.the Post Master General
Kochi – 682 023

3. The Superintendent of Post Offices, Idukki Division
Thodupuzha -685 585

4. The Superintendent of Post Offices
Pathanamthitta Division 
Pathanamthitta 689 645

5. Assistant Superintendent of Post Offices (HQ)/
Inquiring Authority, Idukki Division
Thodupuzha – 685 584 ...   Respondents

(By Advocate: Mr.N.Anilkumar,SCGSC) 

The  OA  having  been  taken  up  on  3rd April,  2019,  this  Tribunal
delivered the following order on the same day:
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O R D E R (oral) 

Per : Mr.E.K.BHARAT BHUSHAN, ADMINISTRATIVE MEMBER

It is submitted by both sides that the reliefs sought in this application

have already been granted. Hence this OA can be closed as infructuous.

2.  The submission is recorded and the OA is closed as infructuous. 

     (ASHISH KALIA)                            (E.K.BHARAT BHUSHAN)
JUDICIAL MJEMBER                           ADMINISTRATIVE MEMBER
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List of Annexures

Annexe A1 - A  true  copy  of  the  Order
No.ASPHQ/Inq/1/2017  dated  26.12.2017  issued  by  the  5th respondent  /
Inquiring Authority

Annexure A2 - A true copy of the memo No.F4-3/15-16 dated
11.11.2015 issued by the 3rd respondent 

Annexure A3 - A true copy of the order in O.A 911/2016 dated
5.12.2016 of this Hon'ble Tribunal

Annexure A4 - A true copy of the Memo No.F4-3/15-16 dated
23.1.2017 appointing presenting officer issued by the 3rd respondent 

Annexure A5 - A true copy of the Memo No.F4-3/15-16 dated
23.1.2017 appointing an enquiry Authority, issued by the 3rd respondent 

Annexure A6 - A true copy of the Memo No.F 4-3/15-16 dated
25.9.2017 appointing the presenting officer issued by the 3rd respondent 

Annexure A7 - A true copy of the Memo No.F 4-3/15-16 dated
25.9.2017 appointing an enquiry Authority, issued by the 3rd respondent 

Annexure A8 - A  true  copy  of  the  Memo
No.ASP(HQ)/Inq/1/2017 dated 16.2.2017 issued by the 5th respondent 

Annexure A9 - A  true  copy  of  the  letter  dated  15.3.2017,
issued by the Mr.B.Sajeevan, Presenting Officer

Annexure A10 - A true copy of the letter dated 20.4.2017 issued
by the Mr.B.Sajeevan, Presenting Officer 

Annexure A11 - A  true  copy  of  the  Memo
No.ASP(HQ)/Inq/1/2017 issued by the 5th respondent 

Annexure A12 - A  true  copy  of  the  letter  No.ASP
(HQ)/Inq/1/2017  dated  23.11.2017  issued  by  the  5th respondent/Inquiring
Authority

Annexure A13 - A  true  copy  of  the  representation  dated
11.12.2017 submitted by the Applicant to the 5th respondent 

Annexure A14 - A  true  copy  of  the  representation  dated
17.1.2018 submitted by the applicant to the 5th respondent 

Annexure A15 - A  true  copy  of  the  letter
No.ASP(HO)/Inq/1/2017  dated  18.1.2018  issued  by  the  5th

respondent/Inquiring Authority
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Annexure R1 - True  copy  of  letter  No.F/Misc  dated
21.12.2017

Annexure R2 - True copy of the Directorate Letter No.6/4/66-
Disc dated 6.8.1966 

Annexure R3 - True copy of the Directorate letter No.10/1/68-
Disc dated 23.7.1969

Annexure R4 - True copy of the G.I Dept of Per & Trg O.M
No.11012/3/86-Estt(A) dated 29.4.1986

Annexure R5 - True copy of the request of the IA in the case

Annexure R6 - True  copy  of  the  request  of  the  Presenting
Officer in the case

Annexure R7 - True copy of the list  of members of NFPE in
Idukki Division as on 5.8.2015 jointly signed by the then Superintendent of
PO's  Idukki  Division  as  well  as  the  President  AIPEU,  Group  C with  the
applicant's name at Serial No.62

Annexure R8 - True  copy  of  the  Letter
No.BPEF/Idukki/Verification/P-III/2017  dated  12.7.2017  submitted  by  the
Divisional  Secretary  BPEF,  Idukki  to  the  Superintendent  of  PO's  Idukki
Division showing the new members of the association as on 28.4.2017

. . .


